1/6/2021 Case Status : Search by Petitioners/Respondents Name

High Court of Kerala

Daily Status
High Court of Kerala
In The Court Of :Justice
Case Number :WP(C)/0021917/2020
DR.NIKHIL S RAJAN Versus THE UNION OF INDIA
Date : 15-10-2020

TO R3 AND R4 BY E.MAIL
Next Purpose : ADMISSION

Business : ...TAKES NOTICE FOR R1...NOTICE TO R2 IS DISPENSED WITH...NOTICE

Justice

https://services.ecourts.gov.in/ecourtindiaHC/cases/ki_petres.php?state_cd=4&dist_cd=1&court_code=1&stateNm=Kerala#

m



